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Search of Bank Officer’s Flat

4424. DR. BAPU KALDATY; Will 
the Minister of FINANCE AND RE
VENUE AND BANKING be pleased to 
state;

(a) whether attention of Government 
has been drawn to the news item pub
lished in “Times of India” Bombay 
edition dated 18th June, 1977 regard
ing search of bank officer’s flat;

(b) if so, who is the officer and to 
which bank he belongs to; and

(c) how much amount the CBI 
found in his flat?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI H. 
M. PATEL); (a) to (c). There was a 
news-item in the Bombay Edition of 
the “Times of India” dated the 18th 
June, 1977 regarding the search of two 
flats of an Officer of a Nationalised 
Bank. The Central Bureau o f Ini- 
vestigation has, in this connection, re
ported that it had registered in March, 
1977 a case against Shri B. M. Rele! 
an Officer of Dena Bank and in the 
course of its investigation, it had sear
ched two flats belonging to Shri B. M. 
Rele. According to the Central Bu
reau of Investigation, the Officer was 
found to possess assets worth nearly 
Rs. 5 lakhs.




